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Reply:-

Sir,

892%*

To Establish Gramudyogs in Rural Areas

Smt. Nirmal Rani, M.L.A. : Will the Deputy Chief Minister be
pleased to state the policies made by the Government for Women
Entrepreneurs interested in establishing Gramudyogs in rural area of

State?

Sh. Dushyant Chautala, Deputy Chief Minister of Haryana

a statement is laid on the table of the House.

JTAOT A H UTH SERT WfUd BT

AT e 9, U T SU—gRIHE |l gadd b Ty
& IO 8 | TR RIUT )1 | 3T dAleel Il B
oI TR gRT BIs AT 9918 7Tg 27

3N geid derar, gRaT & Su sl

HEIGd,

JIaed e @ Ucel UR T AT & |



Statement in respect of *892
To Establish Gramodyog in Rural Areas

Recently, the State Government notified the “Haryana Enterprises &
Employment Policy-2020” dated 28" December 2020 which is effective from
1**January 2021 to 31°* December 2025 for a period of five years.

The new Haryana Enterprise and Employment policy, 2020 seeks to position
Haryana as a favoured investment destination, achieve regional development,
export diversification and augment livelihood opportunities. The objective is
to attract investments of INR 1 lakh crore and generate 5 lakh jobs in the
State. The policy focuses on strengthening the services sector which
contributes over 50% to the State’s Gross Value Added, strengthening MSMEs
and seeks to boost investment in eight thrust sectors: 1. Auto, Auto
Components & Light Engineering 2. Agro-based, Food Processing & Allied
Industry 3. Textile and Apparel 4. Electronics System Design & Manufacturing
(ESDM) 5. Defence and Aerospace Manufacturing 6. Pharmaceutical & Medical
Devices 7. Chemical and Petrochemicals 8. Large Scale Energy and Data
Storage.

The policy offers an array of attractive fiscal incentives including investment
subsidy, interest subsidy, stamp duty refund, electricity duty refund,
employment subsidy and technology acquisition support. This policy provides
critical support to MSMEs for enhancing productivity, quality and market access
and promoting the entrepreneurial spirit, in which the Ease of Doing Business in
the State matches and even exceeds the best global standards through
regulatory reforms in land, labour, power and institutional mechanisms.

To encourage setting up of MSME enterprises by Women Entrepreneurs, the
following policy initiatives have been taken in HEEP, 2020:

1. Investment Subsidy in lieu of Net SGST: 75% of Net SGST for first 7
years, 35% for next 3 years in ‘B’, ‘C’ and ‘D’ category blocks with cap of

150% of FCI for woman/SC/ST led micro enterprise.

2. Special provisions for Start-Ups: Reimbursement of 30% of lease rental
subsidy for general and 45% for start-ups with only women founders,

period of 1 year up to INR 5 lakh.



3. Employment Generation Subsidy: For capacity building of persons
belonging to Haryana (skilled/semi-skilled/un-skilled) [having Haryana
Resident Certificate], Subsidy @ INR 48,000/- per year for SC/ Women
and INR 36,000/- per year for general category for 7 years in 'B’ 'C' & ‘D’

category blocks for direct employment on pay roll or contract.

4. Labour Reforms: The provision for allowing three working shifts for
women shall be made for Data Centre Units and other industries as

notified by the Government time to time.

5. Capital Subsidy: Under this benefit, the entrepreneur will receive
subsidy @ 15% on the Cost of Plant and Machinery and Building for
setting up Business Unit outside the Municipal Limits in Rural Areas.
Maximum Benefits will be Rs. 20.00 Lacs. For Women/ SC/ST
Applicants, the maximum capital subsidy will be Rs. 25.00 lacs.
However, in case of Textile units, the entrepreneur capital subsidy for
women is higher @ 15%, maximum up to INR 25 lakh (10% up to INR 20

lakhs for others).

6. Loan assistance to Women Entrepreneurs: Women Entrepreneurs/
Women Co-operatives/Women Self Help Groups (SHGs) shall be provided
8% interest subsidy on term loan up to limit of INR 12 lakh per year for 5
years per units across state. The subsidy shall not exceed amount of net

SGST paid during the relevant year.



7. Prime Ministers Employment Generation Programme (PMEGP)

The scheme is implemented by Khadi and Village Industries Commission

(KVIC) to generate employment opportunities in rural as well as urban

areas through setting up of new self-employment micro-enterprises

especially focusing on youth, women and traditional artisans. Under the

scheme, women entrepreneurs are covered under Special Category and

they are provided following benefit for setting up new enterprises under

the scheme:

S. | Category Beneficiary Rate of
No Contribution Subsidy
Urban | Rural
1 | General Category 10% 15% 25%
2 | Special Category (including | 05% 25% 35%
SC/ST/0OBC/Minorities/Women
etc.

In the light of the above it could be seen that the Government of
Haryana is creating adequate entrepreneurial opportunities for women

entrepreneurs in rural areas.
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